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"NOTIFICATION No.-4o_f2024

REMOVAL NOTIFICATION NO. VERIFICATION[.‘MIZ BCD/004/2024 DATED 04. 01.2024

; TO REMOVE ADVOCATES NAME FROM THE ROLL OF BAR COUNCII. OF DELHI DUE 10

it1s hereby notified for general information that under the. Proviso to Section 26(1) of the

sdvocates Act. 1961 Orders passed by the Sub—Oomm tee of the Bar Coungil of india and

- ersifies.

Ser
Ne  Advocateand
1 Mr. Parveen
Kumar,
{Enroiment No.
1/2952/2013})

Nameof @

. §/oSh. JiWa’n Das .
. House No. 1705-A, Housmg
; Board Colony

Sector -10, Gurgaon,

ed »below the

o :m f due to thetr LL. B Degree/Mark Sheet reported to be FakelForged by 4 __e:r' concerned

" Address as per Records

. Haryana-122001
. (Mob ~ 9873584602)

I SHARMILARANI
tEnroiment No.
$/1418/2013)

T 1A Munser
£hmed Khan,
Ldvnitate
{Frrolment
No.0f278/2013)

General Council of«the Bar
Council of India on 24.12.2023 -
on Removal Proceedings No.
74/2019 (Due to Fake/Forged-
LL.B Degree/Mark Sheet)

" Sharmila Rani D/o Sh. Wazir

Singh Resident of
V.P.0O - Murthal, Sonipet
{HARYANA) pin-131 027

Mob-9466663557, 9467103957

$/0 Sh Gulam Haider
House No- RZ Z3A/339,
West Sagarpur
New Delhi - 46
(Mol - 9997417714)
and
Takana Coiony,

Bar Council of India Sub-
Committee Order dated
08.11.2023 and Ratified by the
General Council of the Bar
- Coungil of Indig.on 24.12.2023
on-Removal Proceedmgs No. -
1912019 (Due to Fake/Forged
LB DeqreelMark Sheet) |
Bar Councit of India Sub-
Committee Order dated ~ ¢
08.11.2023 and Ratified by the |
General Council of the Bar |
Council of India on 24.12.2023 {
on Removal Proceedings No | &
4172021 (Due to Fake/Forged
LL.B DegreelMark Sheet)
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BAR (?@%JWGZEL OF DELHI

nistituted under the Advocates Act, 1961)

RN O B ON S

(Statutory Body Co
216, Siri Fort InshtuttonalArea. Khel Gaon Marg, New Delhi-110 049 R
“Ref NOL ! s ennens 2 Dated & oo
S Nameof T Address asper Records 1" huhority for Remaval of Name | Photo of the Advocate
No. ! Advocdteand | from Roll of Bar Council of Delhi g
4 | Mr.Govind _.._Mr Govind Verma Bar Counicilof India Sub-
' Vefind | SfoSh.T.C.Verma _ Comitiittee Order dated
. Enrolment No. | R/O Hi 5 DDA S 08:11.2023 and Ratified by the
011125/2012 ) : yelF 1 General Council of the Bar
' Councilof ffidia on 24.12.2023
‘on Removal Proceedings No.
"18/2019 {Bise to.Fake/Forged
i B soomsan e _LLB! DegreelMachheet)
g The name of the above-mentsoned persons who were enrolled with Bar Council of Delhi

as an Advooate, have' beén removed from the Roll of Bar Council-of Délhi and License stands
canc.e! with immediafe effect.

i
WAYY S
XY
N (‘\ ‘ f .Col Arun Sharma (Retd)
f : o ' _ : Secretary
?\\,g e Bar Council of Delhi
(Ex-Sub D.K. Sharma)
Prepared and Checked By
Copy fomg;ded;-for i nfor.m-ati'dn_ to:-

' Sohcxtor General of India, Supreme Court of india, New Delhi.
BarCouncil of India, 21, Rouse Avenue, New Delhi
- The: aries: Bar-AsSociations, Delhi
' Thig Secretariss of All State Bar Council
The Registrar General, Supreme Court of India, New Delh:
‘The Registrar General, High Court of Dethi, New Delhi
The Registrar General, All High Courts in India
The District & Session Judge, Tis Hazari Courts, Delhi
~ The District Judges in all 9 Districts of Demi
10. - The District Magistrates in all 9 Districts of Delhi -
11 The Secretary, Ministry of Law, Justice & Co Affairs. New Dethi
12 The Commissioner of Pofice. New Deths

requested to circulate the copy of this

-Note - The abiove mentioned Aut A
The Bar Associations are requested to

notification to all the offices undsi?
display this Notification on their M
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BAR COUNCIL OF DELHI

(Statutory Body Constituted under the Advocates Act, 1961)
2/6, Siri Fort Institutional Area, Khel Gaon Marg, New Delhi-110 049

Verlfxcatlonl1411004/2024 G6 Jfan 2024
Ref. NO. " oo e, , ed

The Principal District & Session Judge paN

Room No. 204, - ' A R e

Tis Hazari Courts, ¥ ‘

Delhi-110054 7

NOTIFICATION No. 04 of 2024 “W%

&
. Removal Notification to remove name of advocates fro
The Roll of Bar Council of Delhi due to LL.B Degree/
Marks Sheet reported to be Fake/Forged

Sir,

Bar Council of Delhi Removal Notification No. 04 of the year 2024 dt 06.01. 20.44 is submitted
herewith for your information please.

Thanking you,

¢
A .
4 ;;: \e

Gol Arun Sﬁarma (Peid)

Secretary
Bar Council of Dalhi

(Ex-3ub D.K. Sharma)
Prep and Checked By

(oon)- B -

Ao
g'*er\ “i““\\ Ay

B.O.: 1-F, Lawyers' Chambers, High Court of Delhi, New Delhi-110 003 Ph.: 23387701



OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHl JAN 202@ )

No. /g%?? 'ZOOC] _/Genl /Mlsc/C|rcuIat|0n/2024 Dated, Delhlthe

Sub:- Regarding removal Notification to remove name of advocates from The Roll of Bar Council of

Delhi due to LLB Degree/Marks Sheet reported to be Fake/Forged

Forwarded a copy of the letter bearing Ref No. Verification/141/004/2024 dated 06/01/2024
and this office bearing diary No. 369/B dated 19/05/2024 alongwith Notification No. 4 of 2024 dated
06/01/2024 received from the Col. Arun Sharma (Retd.) Honorary Secretary, Bar Council of Delhi, New
Delhi, (Copy of the Notlflcatlon enclosed), to be circulated for information to :- '

Ali the Ld. Principal District & Sessions Judges, Delhi/New Delhi (except Central-District).
The Ld. Principal Judge, Family Courts (HQs), Dwarka Courts, Delhi.
All the Ld. Judicial Officers posted in Central-District, Tis Hazari Courts Delhi.
The Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to upload the same
(——S) the Website of Delhi District Courts as per rule.
Dealing official for uploading the same oh Centralized Website through LAYERS as per rules.
6. P.S.toLd. Principal District & Sessions Judges (HQs), Delhi for information.

WW
(UMED SINGH)

Link,Officer In-Charge, General Branch, (C),
District Judge, (Commercial Court),

Tis Hazari Courts Delhi :
Encl. As above - 2 —
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